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Production of minerals

*107. SHRI D. KUPENDRA REDDY: Will the Minister of MINES be pleased

to state:

(a) whether the mineral production of the country has increased this year in

comparison to previous years, if so, the details thereof; and

(b) the details of innovative ideas being imparted to increase the mineral

production and to generate employment in this sector?

THE MINISTER OF STATE IN THE MINISTRY OF MINES (SHRI VISHNU
DEO SAI): (a) and (b) A Statement is laid on the Table of the House.
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Statement

(a) According to new series of the Gross Domestic Product, the Gross Value

Added (GVA) by the mining and quarrying sector at constant prices (2011-12) is

increasing in comparison to previous years, as indicated below:
Mineral 2012-13 (NS) 2013-14 (NS)  2014-15(AE)
GVA of Mining and Quarrying 262253 276380 282605

Sector (at constant Prices)

(in T crore)

NS: New Series Estimates. 4E: Advance Estimates.
Source: Central Statistical Office.

(b) The Government has amended the Mines and Minerals (Development and
Regulation) (MMDR) Act 1957, through the MMDR Amendment Act 2015 with
effect from 12.1.2015, to address the constraints faced by the mining and quarrying

sector. The amendments in the MMDR Act, 1957 will give impetus to the mining

sector by:

(@)

(i)

(iii)

(iv)

™)

(vi)

(vii)

removing discretion in grant of mineral concessions, as mineral concessions

will be granted through auctionby competitive bidding;

allowing opening of mines which were closed due to pendency of decision
on applications for second or subsequent renewal through extension of

validity of lease period of the existing leases;

providing security of tenure of mining lease period with auniform lease

period of 50 years;

simplification of procedure, and removal of delay by eliminating requirement
of prior approval of Central Government for grant of mining lease through

auction;

establishment of National Mineral Exploration Trust, a dedicated fund to

encourage exploration to augment mineral resources;

allowing easy transferability of mineral concessions granted through auction,

which would facilitate investments in to the mining sector;

safeguarding the interest of mining affected persons through establishment
of District Mineral Foundation, which will work for the interest and benefit

of persons, and areas affected by mining related operations.

The Central Government has further empowered State Governments in respect

of 31 minerals, which have been notified as ‘minor’ minerals on 10.2.2015, for

regulation

of grant of mineral concessions and for purposes connected therewith.
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SHRI D. KUPENDRA REDDY: Regarding the safety, health and welfare of
the persons employed in mines, in reply to U.Q. No.1070, dated 4th March, 2015,
the Minister has stated that no specific provision had been made in the Mines
and Minerals (Development and Regulation) Act, 1957 which was recently amended
and passed by the Parliament. However, I would like to know from the Minister
whether any review of the provisions of the Act was made in the context of the

safety, health and welfare of the persons employed in mines. If so, details thereof?
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SHRI D. KUPENDRA REDDY: The Select Committee on Mines and Minerals
(Development and Regulation) Bill had recommended to consider the issues like
impact of mining activities on the environment, illegal mining, lack of proper and
scientific mine closure, etc., for incorporating the same in the MMDR Act, 1957.
What are the steps being taken by the Central Government on this issue? What

are the steps being taken to prevent illegal mining in this country?
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SHRI ANANDA BHASKAR RAPOLU: Sir, the hon. Minister is gracious enough
to record the steady mineral production during the UPA regime. His answer indicated
that in 2012-13, minerals worth ¥ 2,60,000 crores and in 2013-14, minerals worth
T 2,76,000 crores have been in production. I would like to focus on one point
which is being neglected regularly, that is, the non-metallic minerals. India has the
monopoly in the production of mica. We have several other minerals like limestone,
dolomite, gypsum and atomic minerals as well; whereas mica or abhrak is having
medicinal value as well as insulation capacity to utilize the electric appliances.
Earlier, in 1960s and 1970s, we used to have a great level of production and we
were the largest exporters to cater to the global needs. But in the recent years, due

to the negligence in attaining proper instruments and machines, the production of
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non-metallic minerals has decreased. Is the Union Government envisaging acquiring
reasonable and scientifically developed equipments, tools and instruments to have the

steady production of non-metallic minerals?
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SHRI K. T. S. TULSI: Sir, I wish to submit that to a very straightforward

question ‘whether the mineral production of the country has increased this year’,

there is an extremely complex, qualified answer. There are three qualifications in
the answer. The first is, ‘new series of Gross Domestic Product’. I do not know
what the new series is. The second is, ‘the Gross Added Value by the mining and
quarrying sector at constant prices’. Now the whole purpose is to conceal more than
what is to be revealed. I would like to know from the hon. Minister whether it is a
fact that a large part of the mineral sector has shown a negative growth. Limestone
has a negative growth of 1.5 per cent. Petroleum, -1.9 per cent; Bauxite, -4.2 per
cent; Diamond, -7.9 per cent; Natural Gas, -8.2 per cent; Phosporite, -11.7 per

cent; Iron Ore, -13.4 per cent; Gold, -14.6 per cent; Copper -21.1 per cent.
MR. CHAIRMAN: What is the question?

SHRI K. T. S. TULSI: What I am submitting is that I do not know whether
these qualifications are to mislead the House because sector after sector has shown
negative growth and the answer says that it has grown at constant prices by taking
into account new series of Gross Domestic Product, etc. Let the hon. Minister explain
whether more than 20 sectors in minerals are showing negative growth and yet the

answer says ‘positive growth’.
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SHRIMATI KANIMOZHI: Sir, essays of eminent photo journalists provide proof
that children as young as eight years old are being made to work under perilous
conditions as they are lowered down in rat holes and shafts which are so small that
even kneeling is impossible. And miners dig thousand feet horizontally in unsupported
seams with no protective gear. What measures have been taken by the Government
to ensure safety and welfare of miners who live in deplorable conditions and to

prevent the prevalence of child labour in mines?
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Strategy to attract foreign tourists

*108. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of TOURISM

be pleased to state:

(a) whether Government has planned any strategy to attract more foreign tourists

in the country in the coming years;

(b) if so, the details thereof and what kind of infrastructural changes have been

made in this regard in the country; and

(c) whether Government has planned to boost building of more budget hotels
in the strategic locations including at the places where Buddhist and Jain places of

worship are located, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) and (b) The Ministry of Tourism (MoT) promotes India as a holistic

destination and as part of its on-going activities, annually releases print, electronic,



